GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT

RAJYA SABHA

UNSTARRED QUESTION NO. 245
TO BE ANSWERED ON 03.02.2021

SCHEMES/POLICY FOR ORGANISED/UNORGANISED SECTOR

245#. SMT. KANTA KARDAM:

Will the Minister of Labour and Employment be pleased to
state:

(a)whether Government has formulated any scheme/policy for the
welfare and social security of workers engaged in
organised/unorganised sector; and

(b)if so, the number of beneficiaries and funds allocated/spent for
said schemes and the State/ UT-wise details thereof including
Uttar Pradesh?

ANSWER

MINISTER OF STATE (IC) FOR LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR)

(a) & (b): Benefits of social security to the workers under the
Employees’ Provident Funds & Miscellaneous Provisions (EPF and MP)
Act, 1952 are provided through the Employees’ Provident Funds
Scheme, 1952, Employees’ Pension Scheme, 1995 and the Employees’
Deposit Linked Insurance Scheme, 1976.

During the year 2019-2020, 6.6 lakh establishments
remitted contributions under the Employees’ Provident Funds Scheme,
1952, Employees’ Pension Scheme, 1995 and the Employees’ Deposit
Linked Insurance Scheme, 1976 for 606 lakh contributory members.
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During the Covid-19 pandemic period, under the Pradhan
Mantri Garib Kalyan Yojana (PMGKY) and Atmanirbhar Bharat,
Government of India contributed both 12% employees’ share and 12%
employers’ share under Employees’ Provident Fund (EPF), totaling 24%
for the wage months of March to August, 2020, for all the
establishments having up to 100 employees with 90% of such
employees earning less than Rs.15,000/- monthly wage. Benefits
amounting to Rs. 2567.72 crore were credited upfront in EPF accounts
of 38.82 lakh eligible employees of 2.63 lakh eligible establishments.

During the Covid-19 recovery phase, the Central
Government has launched the Atmanirbhar Bharat Rozgar Yojana
(ABRY) to incentivize employment generation in Employees’ Provident
Fund Organisation (EPFO) registered establishments by payment of
both employees’ and employers’ contributions i.e. 24% of wages in
respect of new employees in establishments employing up to 1000
employees and employees EPF contributions i.e. 12% of wages in
respect of new employees in establishments employing more than
1000 employees. As on 28.01.2021, the total number of beneficiaries
(new employees) is 4.69 lakhs.

The Employees’ State Insurance (ESI) Act, 1948 is a social
security legislation applicable to establishments employing ten or
more persons, which are located in ESI notified areas and as such it
does not apply to the unorganised sector. Employees earning wages
up to Rs 21,000 per month are coverable under ESI Scheme and are
entitled to all benefits available under ESI Act, 1948. At present the
ESI Scheme stands extended to 575 districts in 35 States/ Union
Territories. The total number of Insured Persons covered under ESI
Scheme as on 31.03.2020 is 3.41 crore and the total beneficiaries are
13.24 crore. Total expenditure of Employees’ State Insurance
Corporation (ESIC) during 2019-2020 was Rs.12,965.33 crore including
on-account payment of Rs. 3,573.18 crore to States for running
hospitals and dispensaries under them. The on-account payment to
State Government of Uttar Pradesh was Rs. 170.68 crore during 2019-
2020.
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A scheme called Pradhan Mantri Shram Yogi Maan-dhan
Scheme (PM-SYM) has been launched for old age protection in the
form of monthly minimum assured pension of Rs.3000/- to the
unorganised sector workers after attaining the age of 60 years. The
workers in the age group of 18-40 years whose monthly income is
Rs.15000/- are eligible. Under the scheme, 50% of monthly contribution
is payable by the beneficiary and equal matching contribution is paid
by the Central Government. A statement showing the details of
State/UT-wise of enrolments (Individual and bulk) under PM-SYM is at
Annexure. The budget allocated and expenditure details for the PM-
SYM scheme are as under:

(Rs. In crore)

Year Funds allocated Expenditure
2018-19 50 49.49
2019-20 408 359.95
2020-21 330 321.29

In June, 2017, the Central Government has converged Aam
Aadmi Bima Yojana (AABY) with Pradhan Mantri Jeevan Jyoti Bima
Yojana (PMJJBY) and Pradhan Mantri Suraksha Bima Yojana (PMSBY).
PMJJBY and PMSBY provide insurance cover to the unorgnised
workers. It provides life insurance cover of Rs. 2 lakh on payment of
premium of Rs.330/- per annum to people in the age group of 18-50
years. PMSBY provides insurance coverage of Rs. 2 lakh on accidental
death or full disability, and Rs.1 lakh on partial disability on payment
of premium of Rs.12 per annum. The details of beneficiaries and
expenditure incurred in AABY and converged PMJJBY/PMSBY are as
under:

Year No. of beneficiaries | Expenditure (Rs. In Crore)
2017-18 2,83,78,851 435.16
2018-19 3,42,18,315 587.52
2019-20 2,45,61,910 437.69
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Annexure

Statement referred to in reply to parts (a) & (b) of Rajya Sabha Unstarred Question No. 245 to be
answered on 03.02.2021 raised by Smt. Kanta Kardam, Hon’ble M.P. regarding “Schemes/policy
for organised/unorganised sector”.

Individual enrolments Bulk enrolments
S.No. Name of State/UT

1 Haryana 802449 92157
2 Uttar Pradesh 615680 224155
3 Maharashtra 587599 10154
4 Guijarat 368457
5 Chhattisgarh 208092
6 Bihar 192745
7 Odisha 163249
8 Andhra Pradesh 150656
9 Jharkhand 129120
10 Madhya Pradesh 123767
11 Rajasthan 102138 179305
12 Karnataka 98257
13 West Bengal 73782
14 Jammu and Kashmir 72004
15 Tamil Nadu 56679
16 Himachal Pradesh 41542
17 Uttarakhand 34417
18 Punjab 32622
19 Telangana 31562
20 Tripura 28622
21 Assam 21153
22 Kerala 10298
23 Delhi 7979
24 Nagaland 4691
25 Chandigarh 3905 832
26 Manipur 3859
27 Meghalaya 2865
28 Arunachal Pradesh 2474
29 Andaman and Nicobar Islands 2112
30 Puducherry 1249
31 Goa 971
32 Daman and Diu 803
33 Dadra and Nagar Haveli 759
34 Mizoram 605
35 Sikkim 122
36 Lakshadweep 21

Total 3977305 506603

Grand Total 4483908
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https://maandhan.in/stats/district/pmsym/06
https://maandhan.in/stats/district/pmsym/09
https://maandhan.in/stats/district/pmsym/27
https://maandhan.in/stats/district/pmsym/24
https://maandhan.in/stats/district/pmsym/22
https://maandhan.in/stats/district/pmsym/10
https://maandhan.in/stats/district/pmsym/21
https://maandhan.in/stats/district/pmsym/28
https://maandhan.in/stats/district/pmsym/20
https://maandhan.in/stats/district/pmsym/23
https://maandhan.in/stats/district/pmsym/08
https://maandhan.in/stats/district/pmsym/29
https://maandhan.in/stats/district/pmsym/19
https://maandhan.in/stats/district/pmsym/01
https://maandhan.in/stats/district/pmsym/33
https://maandhan.in/stats/district/pmsym/02
https://maandhan.in/stats/district/pmsym/05
https://maandhan.in/stats/district/pmsym/03
https://maandhan.in/stats/district/pmsym/36
https://maandhan.in/stats/district/pmsym/16
https://maandhan.in/stats/district/pmsym/18
https://maandhan.in/stats/district/pmsym/32
https://maandhan.in/stats/district/pmsym/07
https://maandhan.in/stats/district/pmsym/13
https://maandhan.in/stats/district/pmsym/04
https://maandhan.in/stats/district/pmsym/14
https://maandhan.in/stats/district/pmsym/17
https://maandhan.in/stats/district/pmsym/12
https://maandhan.in/stats/district/pmsym/35
https://maandhan.in/stats/district/pmsym/34
https://maandhan.in/stats/district/pmsym/30
https://maandhan.in/stats/district/pmsym/25
https://maandhan.in/stats/district/pmsym/26
https://maandhan.in/stats/district/pmsym/15
https://maandhan.in/stats/district/pmsym/11
https://maandhan.in/stats/district/pmsym/31

